UM e A WS

L. RANTIT KUPIRR ., son/dayghter/wite of ... [1ANL RO
BIHAR LEGISLATIVE AISEMBLY
W) 5 SRR, it B

service and presently working s ......R2SSISTANT i

years, belonging to

T I L

,%/0,4//934@ herein below the details of the assets {immovable, movable, bank balance, etc.) of
=

ez

5

q%c”@

(&

myself, my spouse and dependants*:

A.

Detalls of movable assets
{Assets in joint name indicating the extent of joint ownership will also have to be

g'

Description

Self

i Spouss
Name(S)

Dependant-1
Nams

Dependant-2
Hame

“‘Dependant-3 |
Etc. Name

No.
(i)

Cash

10)000/.———

ISOO/:———

\

(i)

Depasits In

Non-Banking
Financial
Companies

Banks, Financial
Institutions And |

le.R-1)

(rw Fc,)

boo 0/,_

20,000/—

ZDDC%——-{— 1910#._-——-

| iy

Bonds,

Shares in
companies

Debentures and

1

(v

Other financial
institutions,
NSS, Postal
Savings, LIC

—_—

Policies, etc

150/ —

826553204)

21 & LAKH |

(v)

Motor Vehicles
{details of
make, etc.)

19

m¥ 2020 ,

BRDIETD

APACHE-160

(vi)

Jeweliery (glve
details of
weight and
value)

| 0 Grrom

65000/-

1 b0 GRraM
259 000

- 1S GIRAM

G&,DUD/.-—- _

{wii)

Other assets,
such as values
of claims /

| intaresis

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant here means a person substantially dependent on the income of the
employee.



(d) dues to departments
dealing with telephones

(e) dues to departments

deating with government

transport (including
aircraft and helicopters)

(F) Other dues, If any

(b)

(i) Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
flled. Glve also Permanent
Account Number (PAN)]

202 0-2)\

(i) Wealth Tax [Also
indicate the assessment
year upto which Weaith
Tax return filed.]

(1) Sales Tax [Only in
case of proprietary
| business]

(iv) Property Tax

C.

GPF/CPF/PRAN No. :-

Personal Detail

110103513154

Gender B | EE (M/F)

Dat: i
RS 1is5 o |[F 1[99 |Z | (oommmv
Class/Group 3= B (AJBIC)
Cadre L. n
[ _DSSISTANT , |
{Full Name e.g. B.A.S.-Bihar Administrative Service,
B.5.5.- Bihar Secretarlat Service etc.)
Home District i

AUVRPNGARAD

I hereby declare that ‘tha above details are true to the best of my
knowlaedge and belief.

place:... PATNA ...

pate:..0S] %] 202L...

Note:

Signature ..... t’{mil':k«mx: .........................
Name of Employee: ...RANILT kvmAg ...
Deﬁbgnﬂtjan:..»"u.ﬁr‘é!:g- Imfnt”:[r_v-qn-'nuuun wesan

Department:....(ARE, . TARER  SECTION ...
GIHAR  VIDHRAN SAEHA .

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format.




